IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

19.02.2025

— Court]amount
Case No.
Fee

1 |AK MISHRA |13876/2025|19.02.2025 |ABLAPL/13070/2024[10 | c |
‘2 Rt ‘13889/2025‘19.02.2025 WP (C) /3487/2003 ‘10 ‘ ’o ’
|3 |AK MOHANTY |13892/2025|19.02.2025 |ABLAPL/659/2025 [10 | c |
l4  |» NanDa 113902/2025(19.02.2025 |[CONTC/5608/2024 |10 | c |
GOPAL
5  |KRUSHNA 13912/2025(19.02.2025 |WP(C)/4892/2025 |10 c
NANDA

6 ey [13914/2025(19.02.2025 WP (C) /3764/2025 |10 c

|7 |s BISWAL  [13919/2025|19.02.2025 |ADMLS/1/2024 0 | c |
8 |s NAYAK 113920/202519.02.2025 |ADMLS/1/2024 0 | c |
|9 |K MOHANTY [13921/2025|19.02.2025 |LAA/10/2012 0 | c |
10 |A K SWAIN [13923/2025[19.02.2025 |CRLMA/180/2023 |10 | c |
11 |J PARIDA  [13924/2025|19.02.2025 |CMAPL/57/2017 0 | c |
12 |R C MUDULI [13925/2025[19.02.2025 [WP(C)/2208/2025 |10 | c |
13 |G C JENA  |13926/2025[19.02.2025 |WP(C)/26438/2023 |10 | c |
14 |s BEHERA  |13928/2025[19.02.2025 |[WP(C)/30891/2024 |10 | c |
‘15 gg?giiWAR ‘13931/2025‘19.02.2025 WP (C) /2921/2025 ‘10 ‘ ’c ’
16 |s BARIK 113940/2025(19.02.2025  [WP(C) /19024/2022 |7 | o |
17 |s MISHRA  |13941/2025|19.02.2025 [WP(C)/17135/2024 |7 | o |
18 |D K BEHERA |13944/2025|19.02.2025 |CONTC/5207/2024 |7 | v
19 |p MISHRA  |13947/2025[19.02.2025 |MATA/107/2016 7 | v
20 |B P SAMAL |13953/2025|19.02.2025 |MATA/187/2023 7 | v
21 |s MOHARANA [13955/2025(19.02.2025 |WP(C)/4459/2018 |7 | v
22 |S MOHARANA |13960/2025|19.02.2025 |TRP(C)/61/2024 |7 | SR
23 |SWAIN 113965/2025(19.02.2025 WP (C)/30584/2024 |7 | v
24 |B DAS 113966/2025(19.02.2025 |[WP(C)/1070/2025 |10 | lc |
25 |B BARIK 113970/2025(19.02.2025 WP (C)/2998/2006 |7 | v |
26 |H K DASH  |13972/2025|19.02.2025 |BLAPL/5607/2020 |7 | o
27 |ASHOK SAHOO|13974/2025(19.02.2025 |[WP(C)/2223/2025 |10 | lc |
28 |H K DASH  |13975/2025(19.02.2025 |SA/44/1978 7 | u |
29 |RANJIT 113982/2025(19.02.2025 |ABLAPL/1599/2025 [10 | c |




IMOHANTY

|

30 |orohl KOMAR113983/2025(19.02.2025 e () /3745/2025 |10 c

31 |J C BARAL |13986/2025[19.02.2025 |CONTC/6628/2021 |7 | v
32 o2 oht KOMAR13988/2025 (19.02.2025  we(C)/3747/2025 |10 c

33 i;ﬂigASAHOO 13990/2025|19.02.2025 |[WP(C)/3751/2025 |10 c

34 |[BD BISWAL |13992/2025|19.02.2025 |ABLAPL/14720/2024 10 | c |
135 |B DAS 113993/2025(19.02.2025 |SA/219/1990 7 | v |
136 |B DAS 113998/202519.02.2025 [WP(C)/3914/2025 |10 | c |
137 M K MOHANTY |14001/2025(19.02.2025 |WP(C)/4284/2025 |10 | lc |
|38 |DK JENA 114002/2025(19.02.2025 |RPFAM/417/2023 |7 | S
39 |B K PARDHI |14003/2025[19.02.2025 |MATA/88/2019 0 | c |
|40 |c R NAYAK |14004/2025[19.02.2025 [WP(C)/355/2025 |7 | o |
|41 |B K PANGA |14005/2025[19.02.2025 |[WP(C)/2695/2025 |7 | SR
|42 |P R MISHRA |14007/2025[19.02.2025 [WP(C)/2582/2015 |7 | o |
|43 |P R MISHRA |14008/2025[19.02.2025 |[WP(C)/6639/2020 |7 | SR
|44 |P R MISHRA |14010/2025|19.02.2025 [WP(C)/7340/2017 |7 | o |
|45 |P P BARIK |14012/2025|19.02.2025 [WP(C)/20476/2011 |7 | o |
|46 |M K MOHANTY [14013/2025(19.02.2025 [WP(C)/19546/2017 |7 | o |
|47 M K BADU  |14014/2025|19.02.2025 |[WP(C)/34554/2022 [10 | c |
48 ﬁ?ﬁAﬁAgggRA 14015/2025(19.02.2025 |WP(C)/36839/2022 |7 U

49 o mans  |14017/2025(19.02.2025 WP (C)/5920/2024 |7 U

|50 |J K MOHANTY |14019/2025(19.02.2025 |[WP(C)/4535/2025 |10 | c |
51 |AK MISHRA |14020/2025|19.02.2025 |ABLAPL/12802/2024 |10 | c |
52 |P K MISHRA |14022/2025|19.02.2025 [WP(C)/4128/2025 |7 | o |
|53 |P R MISHRA |14023/2025[19.02.2025 [WA/436/2022 7 | o |
|54 |G D MALLICK|14024/2025|19.02.2025 [WP(C)/17803/2024 |10 | c |
55 |s BISWAL  [14026/2025|19.02.2025 |ARBP/3/2019 7 | CHEN
|56 |M N MOHANTY |14027/2025[19.02.2025 |[WP(C)/36595/2023 [10 | c |
|57 |s BISWAL  |14028/2025|19.02.2025 |ARBP/10/2020 7 | o
|58 |R C MISHRA |14029/2025[19.02.2025 |CONTC/2838/2022 |7 | v |
59 |H K PATRA  |14031/2025|19.02.2025 |[MATA/247/2022 7 | o
|60 |J SAHOO 114034/2025(19.02.2025 |CRP/15/2023 7 | v |
|61 |P K MOHANTY |14036/2025|19.02.2025 |CONTC/2117/2024 |7 | o
62 |P K MISHRA |14039/2025[19.02.2025 |WP(C)/4865/2025 |7 | v |
63 |A K SAHU  |14040/2025[19.02.2025 |WP(C)/12907/2024 |7 | v |
64 |R K DEHURY |14041/2025|19.02.2025 |[WP(C)/27898/2024 |7 | o
65 |P K DAS 114043/2025(19.02.2025 |[WP(C)/2812/2025 |7 | v |
66 |R K DEHURY |14044/2025|19.02.2025 |[WP(C)/17538/2016 |7 | v |
67 |P K MISHRA |14045/2025|19.02.2025 |0JC/5142/2000 7 | v
68 |J K MAJHI |14046/2025|19.02.2025 |CRLA/420/2021 7 | v |




69 |K K NATH  |14047/2025|19.02.2025 |[WP(C)/4012/2025 |7 | o
70 |G C BARIK |14048/2025[19.02.2025 |CONTC/5736/2024 |10 | c |
71 |AK MISHRA |14051/2025|19.02.2025 |BLAPL/1150/2025 |10 | c |
72 A K SWAIN [14063/2025[19.02.2025 |[WP(C)/8505/2024 |10 | c |
73 |A K SWAIN |14064/2025[19.02.2025 |[WP(C)/40109/2023 |10 | lc |
‘74 e KUMAR 14095/2025‘19.02.2025 WP (C) /3662/2025 ‘7 ‘ U ‘
175 |B. DAS 114096/2025(19.02.2025 WP (C)/3031/2025 |7 | v
76 |B. DAS 114097/2025(19.02.2025 WP (C)/3036/2025 |7 | v
177 |B. DAS 114098/2025(19.02.2025 WP (C)/3032/2025 |7 | v
78 |B. DAS 114099/2025(19.02.2025 WP (C)/2971/2025 |7 | v
79 [B. DAs 114100/2025(19.02.2025 [WP(C) /2978/2025 |7 | N
|80 [B. DaS 114101/2025(19.02.2025 [WP(C)/2985/2025 |7 | o
|81 |B. DAS 114102/2025(19.02.2025 |[WP(C)/2989/2025 |7 | oo
|82 |B. DAS 114103/202519.02.2025 [WP(C)/2967/2025 |7 | oo
|83 |B. Das 114104/2025]19.02.2025 |[WP(C) /2956/2025 |7 | oo
|84 |B. DaS 114105/202519.02.2025  [WP(C)/2954/2025 |7 | oo
185 |T R Das 114125/2025]19.02.2025 |CMP/791/2024 0 | c |
|86 |B PRADHAN |14131/2025|19.02.2025 |CRLMC/3465/2022 |10 | c |
‘87 TNATK ‘14133/2025‘19.02.2025 RVWPET/223/2018 ‘10 ’ ‘c ‘
188 |S K DAS 114148/202519.02.2025 |CRLA/899/2024 0 | c |
89 |P MUDULI  |14152/2025[19.02.2025 |CONTC/5446/2024 |10 | c |
90 |D K MOHANTY |14153/2025[19.02.2025 |CONTC/6810/2024 |10 | c |
91 |D K MOHANTY |14155/2025|19.02.2025 |CONTC/6811/2024 |10 | c |
92 |s K RATH  |14157/2025[19.02.2025 |[WP(C)/33065/2024 |10 | c |
93 |A K SWAIN [14161/2025|19.02.2025 |0JC/623/1992 7 ;MSFA’ U

|94 |M SHASAN  |14162/2025|19.02.2025 |[WP(C)/25078/2024 |10 | c |

BHABANT
95 |SANKAR 14168/2025(19.02.2025 |WP(C)/4666/2025 |10 c
PRADHAN

96 |S. BARIK  |14169/2025[19.02.2025 |CRLMC/3607/2024 |10 | c |
97 |P MUDULI  |14172/2025|19.02.2025 |[WP(C)/745/2025 |10 | c |
198 |S SWAIN 114175/2025(19.02.2025 |FAO/484/2024 0 | c |
199 |I CH SAHU |14176/2025|19.02.2025 |FAO/587/2024 0 | lc |
1100 |I CH SAHU [14177/2025[19.02.2025 |FA0/593/2024 0 | lc |
1101 |S SWAIN 114178/2025(19.02.2025 |[FAO/61/2025 0 | c |
1102 |A.PATTANAIK |14180/2025(19.02.2025 |[WP(C)/3040/2025 |10 | lc |
1103 [P.K.JENA  |14181/2025[19.02.2025 |WP(C)/3898/2025 |10 | lc |
1104 |G SAHOO 14182/2025(19.02.2025 |CRLREV/440/2024 |10 | c |
1105 |D.P.DASH  |14183/2025|19.02.2025 |[WP(C)/3792/2025 |10 | lc |
1106 |M.R.ROUTRAY |14184/2025|19.02.2025 |[WP(C)/27982/2024 |10 | lc |
1107 |H K MOHANTA |14185/2025|19.02.2025 |TRPCRL/14/2025 |10 | lc |
1108 |M.R.ROUTRAY |14186/2025|19.02.2025 |[WP(C)/30847/2024 |10 | lc |




1109 |T BAG 114188/2025(19.02.2025 |[WP(C)/4786/2025 |10 | lc |
1110 |G C BARIK |14190/2025[19.02.2025 |CRLMC/4562/2024 |10 | c |
1111 [B.SAMAL 114191/2025(19.02.2025 |[WP(C)/4620/2025 |10 | c |
112 |G SaHOO 14192/2025(19.02.2025 |CRLMC/4647/2024 |10 | c |
113 [B.BEHERA  |14194/2025[19.02.2025 |[WP(C)/1685/2025 |10 | lc |
114 |[H SUNDARA |14195/2025|19.02.2025 |CRLMC/4711/2024 |10 | c |
115 |D.BISWAL  |14196/2025|19.02.2025 [WP(C)/4601/2025 |10 | lc |
116 |J.K.MISHRA |14201/2025|19.02.2025 [WP(C)/4046/2025 |10 | lc |
1117 B BARIK 114202/2025(19.02.2025 |CRLMC/550/2025 |10 | c |
1118 |D K BEHERA |14205/2025|19.02.2025 |CRLMC/616/2025 |10 | c |
119 |A K JATI  |14208/2025|19.02.2025 |WP(C)/4444/2025 |10 | lc |
1120 |S K NAYAK |14212/2025|19.02.2025 |[WP(C)/4709/2025 |10 | c |
1121 |S K BEHERA |14216/2025|19.02.2025 |WP(C)/28400/2024 |10 | c |
1122 |SK DAS 14221/2025]19.02.2025 |CRLMC/1719/2024 |10 | c |
1123 |DK MOHANTY |14222/2025|19.02.2025 |[WP(C)/1077/2025 |10 | c |
124 |PK JENA 114224/2025]19.02.2025 |[WP(C)/4639/2025 |10 | c |
1125 |PK JENA 114225/2025(19.02.2025 |[WP(C)/4916/2025 |10 | c |
1126 |A.BEHERA  [14226/2025|19.02.2025 |CMP/153/2024 0 | c |
1127 |PK JENA 114227/2025(19.02.2025 |[WP(C)/4428/2025 |10 | c |
1128 [PK JENA 114228/2025(19.02.2025 |WP(C)/4847/2025 |10 | c |
1129 [PK JENA 114229/2025(19.02.2025 |WP(C)/4441/2025 |10 | c |
1130 [MR ROUTRAY [14230/2025[19.02.2025 |[WP(C)/182/2025 |10 | c |
131 |T SWAIN 114231/2025(19.02.2025 |WP(C)/1837/2025 |10 | c |
132 [B. S. SWAIN|14235/2025[19.02.2025 |TRP(C)/99/2024 |10 | c |
1133 [B K SWAIN |14236/2025[19.02.2025 |0JC/11179/2000 |7 | SR
1134 |[K. SAHOO  |14238/2025(19.02.2025 |TRPCRL/7/2025 10 | c |
135 |D. SWAIN  |14239/2025|19.02.2025 |CRLMC/4551/2024 |10 | c |
1136 [P. K. RATH |14240/2025[19.02.2025 |CRLMC/86/2025 0 | c |
137 H.K.DASH  |14241/2025[19.02.2025 |CRLMC/680/2025 |10 | lc |
1138 |H. K. DASH |14242/2025[19.02.2025 |CRLMC/678/2025 |10 | c |
139 Eﬁﬂiﬁy 14243/2025(19.02.2025 |CRLA/221/2025 10 C
1140 |A. K. BARIK|14244/2025[19.02.2025 |FAO/484/2024 0 | c |
141 2 S 14245/2025(19.02.2025 [WP(C)/28223/2024 |10 c
142 |[R. SAMAL  |14246/2025|19.02.2025 |WP(C)/4644/2025 |10 | lc |
1143 |B BEHERA  |14252/2025|19.02.2025 |CMP/1313/2024 0 | c |
1144 D P DASH  |14253/2025(19.02.2025 |CMP/40/2025 10 | ic |
1145 [P BASTIA  |14254/2025|19.02.2025 |CMP/1416/2024 0 | c |
1146 |» MOHANTY |14255/2025|19.02.2025 |CMP/1450/2024 0 | c |
‘147 o AN ‘14257/2025‘19.02.2025 WP (C) /4811/2025 ‘10 ’ ‘c ‘
| | | ‘Total 11314

NIC







